CORRIGENDUM TO PUBLIC ANNOUNCEMENT
For the attention of the Shareholders of

BHAGYANAGAR CASTINGS LIMITED
Registered Off: MIG-397, Road No. 5, KPHB Colony, Kukatpally, Hyderabad- 500 072
Inconfimustion fo e Public Announcement issued by CIL Secunfies Umiled  {Managers tothe Offer), on Manday, 054 March 2007
on behalfiofiir Srinvasa Reddy (herein after refemed 1© 83 Acquirer) purauant to Reguiation 104 12 of he Securibes and Exchange
Board of India {Sulbstantial Acguisfion of Shares and Takeovers) Regul sfions 1997 and subssquent amendments thansio [rere in alier

e edio as Regulaions)
TheScheduleof activity pertainingtothe Open offer has been changed and ghall be read s under.

Activity Current Day & Date Revised Day & Date
Pubic Arnouncement Dale Monday, 058 Manch 2007 Monday, 05 March 2007
Lasi dabe br a Competitve Bid Sunday, 261h Mareh 2007 Monday, 265 March 2007
Speciled Date Saturday, 3151 March 2007 Salusday, 3151 March 2007
Date by which Letierof Offer o be
dispEiched 1o Sharehoider s Thirsday, 120 Apel 2007 Monday, 166 Jure 2007
Date of opening of the Open Offer Friday, 20 Aprl 2007 We-dneaday, 27th Jume 2007
Last dafie for revising the Offer Price/
number of shares Thersday, 266h April 2007 Thuraday, 05th Judy 2007
Lt cate to willidrawing an0e plants
ftom the Open Offer Friday, 04ih May 2007 Wednesday, Tith July 2007
Last date of closing of the Cpan Cier Wedneaday, Oth May 2007 W nday, TEER Juy 2007
Lazt cabe of communcaing regcion /
acceplance and paymend of
congdarabion for acceplad endess Tharsday, 24ih May 2007 Tuesday 318 July 2007

TheOffer has been Revised as under

ToAcquereupio 11, 21400 Fully Pad Equty Shares (being 20 % of Subscribed Capitsl) 81 Rs 7,00 (Rupeés Saven anly) par Fuly
Paid Equity Share

Eligibdityfor PartlyPakl Sharholdors

The sharehoiders holding 32, 53,000 Parfy paid-up agquiy shares shall be afigible to paricipats in he offer provided hey pay the
alicimentmonty ol Rs 7.50- par sharaaiong with the interast @ 15% parannum hom hadats of alotment tll fhe daw of payment The
amoantiobepaid by partiy paidshareholderis caladaied a5 under

Particulars Rs
Amount dus on Allotment (per aquily share ) Rs T 506
Aod Intecest @ 15% from e daie of aliobmenl |8 2 302-1597 W Specied date Le 31-03-2007
[Rs 7.50" 15 %" 10%ears 1 Month)\100 Rs 11,25/ [Appeox)
Total Amount i be paid by per eguity share by sharshodders holdng parfy paid eguty shares b become
eigibie © paricipate in he offier Rs 1875+

Revised Firnancial Arrangemen

The Tolal Land requmemaent for the open offer & Rs 79, 19,600 (Rupees Seventy Nine Lacs Nineteen Thousand Eighl Hundred only)
assuming that thaend reopen offer i accepted.

TheAoguner hasopened an EscaowAccountwith HDFC Bank, L adiKaPulBranch, Hyderabadand deposided cashof Rs. 1,00000
{Rupees One Lacsonly) and have masoed a e in favour of Managers o the offer and a0 a2 a panol Escrow amoun! (aken & lerm
deposireceiptol Rs 20, 00,000 4Twenly Lacs Oniy) of HDFC Bank, Lakdl Ka Pal Branch, Hyderabad and the same is deposiied wih
Managers to he offer The toial Excrow Accountis mor than 25% of the tol considaration payab lato shaneholders.

Option tothoAcquirerin terms of Regulation 21 [2)

As per Claese 404 of the Lsting Agreement, (he company & required 1o masstan on & continuous bask, pubbe shanshoiding ol al least
25% ol the total rumber of ssued shares of a class or kind, for every such class or Knd of its share s which are Esied, On Complefion of
the offsr brmalifies the pubic sharehaiding of the t Compary shal not fall below the Gmit specibed for the purpose of Bsing on
corlinuous basis in berms of the Listing Agrea mantwith ha Stock Exchange tharedore the oplion avaiahie under Raguiafon 21 () of
tne Takeover Raguiatanis notappicaiies,

The Amuwer accent full respontibiity fr e mbmaton contained | tha Comigendum Pubiic Announcemant
Thiss Corrigandy m PublicAnnouncamentwouid be avalabie on SEBI's we bsite al www.se bl gov.in,
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